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Parcel 'éonmining poid disappeared from
Punjab Mail during April, 1983

754. SHRI RAJESH
SINGH :

SHRI RASHEED MASOOD

KUMAR

Will the Minister of RAILWAYS be
pleased to state ; "

(a) whether a parcel containing 10.5
kgs. of gold belonging to the Bombay
Branch of the State Bank of India dis-
appeared from the Punjab Mail, some-
times in April, 1983 ;

(by if so, whether Government have
made any investigation into the missing
parcel containing gold ; and

(¢) if so, result thereof and what
action has been taken by the Government
in the matter ?

THE MINISTER OF RAILWAYS
(SHRIT A.B.A. GHANI KHAN CIIOU-
DHURY) : (a) Yes. However, the
weight of gold containing in the consign-
ment as declared by the consignor was 8
kgs. and with packing it was 10.5 kgs.

(b) and (¢) The Government Railway
Police, Bhusawal registered a case crime
No. 74/83 dated 30-4-83 urder Section
409/379 LP.C. and. investigations by
Maharashtra State C.I.D. are in progress.
Three railway employees have since been
arrested by the Police.

Primary Stage instruction in Mother Tongue

755. SHRIMATI SUMATI ORAON :
Will the Minister of EDUCATION AND
CULTURE be pleased to state ..

(a) whether: the Union Government
are satisfied with the progress on the

part of State/Union. Territories Govern
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ments particularly Bihar, Madhya Pradesh
and Orissa to provide adequate facilities
for instructions in the mother tongue at
the primary stage of education to chil-
dren bclonging to  linguistic  minority
groups as envisaged under article 350-A
of the Constitution

(b) if not. the reasons therefor and
proposals, if any, to make amends in res-
pect of and specific time-frame proposed
therefor ; and

(¢) whether Government propose (0
extend the scope of article 350-A so as
to provide for the use of mother tongue
in adult education among the linguistic
minorities groups?

THE MINISTER OF STATE OF THE
MINISTRIES OF EDUCATION AND
CULTURE AND SOCIAL WELFARE
(SHRIMATI SHEILA KAUL): (a) and
(b) Instruction through mother-tongue
at the primary stage of educaiton is ac-
cepted in principle by most of the States
and Union Territories including Bibar,
Madhya Pradesh. and Orissa. They pro-
vide for these facilities wherever possible.

(¢) No, Sir.
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Regularisation of Casual Labour

757. SHRI S.A. DORAI SEBAS-
TIAN : Will the Minister of RAILWAYS
be pleased to state :

(a) the total number of casual labou-
rers working on the Railways and the
total amount of salaries and wages paid
to them ;

(b) the details of 80,000 casual labou-
rers employed on various construction





